
THE GAUHATI HIG H COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO. HC. VII -tl1-t20L2l 33941A

From Shri Sa ptarshi Garg,
Jt. Registrar (Vl gilancc),
Gauhati High Court,
Guwahati.

To, shri Raktim Duarah,
Distflct & Sessions Judge,
Dhemaji. rL

Dated Guwahati, tt',re p0 Aprll,2023

Sub:- Station leave permission and Withdrawal of Casual leave, restricted
holiday.

Ref:- Your Letter Nos. DIN/2982 and DIN/2989, dated 19.04.2023

Sir,
With reference to the above, I anl directed to inform you that your prayer for

station leave permission, with the official vehacle, at own cost, from the evening of

19.04.2023 till the morning of 24.04,2023 alongwith withdrawal of casual leave and

restricted holiday on 18.04.2023 and 19.04.2023, has been qranted.

Yours faithfully,

e d/-
. REGI R VI ILAN

Memo NO. HC.VII -tltl20t2l 3395/A, dated

Copy to:
The Prolect Managcr, Gauhati High Court
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